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Han'ble H::'. K.: s. Hanon,g.g

‘Akhilesh Kumar Singh, N .
Son of Late Pramcd Kumar Singh,
Resident of Vlllagte Achhia,
Post Rampur Katharwan,

District Azamgarh.

~Applicant.

(By Advocate : Shri V.K. Srivastava)

Vhriuh_

1 _ . .

} i 1. Union of 1India, through its Sggretary, e TR, Y

i Ministry of Textiles, Office of the 5

' Development Commissioner ([Handicrafts) West |
Block-N R.K. Puram, New Delhi.

| - The Development Commissioner (Handicrafts) |

| West Rlock-7, R.K. Puram, Mewt Delhi .

The Director Madhya Kshetra] Office of

Development Commissioner (Handicrafts)

Madhya Kshetra, Lucknow.

4. Deputy Director (Administration-IIj, Office

[

LIV

of Development Commissioner (Handicrafts)
Madhya Kshetra, Lucknow. . b
2 Assistant Director (A&C} Service Center, |
- v Varanasi.

-« R&@spondents.

(By Advocate : Shri S. Singh)

ORDER

The present OA has been filed against the
, lmpugned order dated 20.10.2006 passed by respondent
No.4, as per which, it has been communicated that
since the applicant’s case égii been considered for
three years and has been finally closed, the case
cannot be considered again and as such his raguest
cannot be acceded to. Learned counsel for the

applicant says that for all these three occasions no
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”pg* Gf this Order.:,




